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Coram: - Present: Hon’ble Mr. BIKKI RAVEENDRA BABU
- MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 21.12.2017

Name of the Company: = Riverside Industries Ltd
- ' o V/s.
Ormni Dyechem Exports Ltd.

Section of the Companies Act:

Section 9 of the Insolvency and Bankruptcy
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ORDER

Learned PCS Mr. Anish Shah present for Operational Creditor/Petitioner. Learned
Advocate Mr. Harmish Shah present for Respondent. ' -
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Objections filed.

Petitioner is directed to state about winding up proceedings initiated by him before
the Hon’ble High Court of Gujarat that stand transferred to this Tribunal.

List the matter on 16.01.2018. - _
IKKI RAVEENDRA BABU
MEMBER JUDICIAL
Dated this the 21st day of December, 2017. - .




